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VERIFICATION REPORT IN COMPLIANCE TO HON’BLE NATIONAL 

GREEN TRIBUNAL (NGT) ORDER DATED 12.02.2025 IN O.A. NO. 
530/2023, O.A. NO. 495/2023 & 369/2024 IN THE MATTER OF ANUJ 
KUMAR V/S STATE OF UTTARAKHAND & ORS., MOHD. AMZAD & 
ORS. V/S STATE OF UTTAR PRADESH & ORS. AND MONICA 
(SARPANCH) v/s STATE OF UTTARAKHAND & ORS.          
 

1. SUBJECT MATTER 
 
1.1. Matter: 

O.A. NO. 530/2023 in the matter of Anuj Kumar v/s State of Uttarakhand & Ors.  
With 

O.A. NO. 495/2023 in the matter of Mohd. Amzad & Ors. v/s State of Uttar Pradesh & Ors.  
With 

O.A. NO. 369/2024 in the matter of Monica (Sarpanch) v/s State of Uttarakhand & Ors. 
 

 
1.2. Background: 

i. The detailed report of the Joint Committee was filed on 21.11.2023 before Hon’ble NGT 

in compliance to orders dated 14.8.2023 (in O.A. No.495/2023) and 23.08.2023 (in O.A. 

No. 530/2023) and thereafter another detailed report of the Joint Committee was filed on 

24.01.2024 before Hon’ble NGT in compliance to order dated 22.11.2023 (in O. A No. 

495/2023 with O.A. No 530/2023). 

ii. Thereafter, in compliance to Hon’ble NGT order dated 21.03.2024 (in O. A No. 495/2023 

with O.A. No 530/2023) Project proponent (PP) submitted point wise reply on 

15.04.2024 against the findings (observations/recommendations) of the joint committee 

reports dated 21.11.2023 & 24.01.2024. 

iii. An order dated 19.04.2024 was passed by Hon’ble NGT wherein it directed following: 

“3. …… Meanwhile, CPCB may ascertain the correctness of the compliance reflected 

by PP in the response dated 15.04.2024. If need so arises, CPCB can carry out fresh 

inspection of the unit and submit compliance report at least one week before next date 

of hearing. UKPCB will also file the report disclosing action taken for past violation 

against PP.” 

iv. Accordingly, in compliance to Hon’ble NGT order dated 19.04.2024, the CPCB carried 

out inspection of the project proponent during 24.06.2024 – 25.06.2024 to ascertain the 

correctness of the compliance reflected by PP in the response dated 15.04.2024, and filed 

the verification report in Hon’ble NGT on dated 22.07.2024. 

v. Thereafter, in compliance to Hon’ble NGT order dated 21.03.2024 (in O. A No. 495/2023 
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with O.A. No 530/2023) Project proponent (PP) submitted point wise reply on 

04.02.2025 against the findings (observations/recommendations) of the CPCB 

verification report dated 22.07.2024. 

vi. Further, an order dated 12.02.2025 was passed by Hon’ble NGT wherein it directed 

following: 

“3. …… Respondent No. 7 & 8 have filed the reply dated 04.02.2025 disclosing that it 

has complied with all the 24 recommendations of the CPCB. Hence, the CPCB is 

directed to verify the compliance status by the Respondent no. 7 & 8.” 

“4. …… On perusal of the reply dated 04.02.2025 filed by Respondent no. 7 & 8, we 

find that at serial no. 8 in the chart therein it is stated that no effluents were discharged 

by the distillery. The unit has complied with Zero Liquid Discharge (ZLD) norms as 

per CPCB but, in paragraph 9 of the reply it is stated that fresh agreements have been 

executed with 98 farmers and the answering respondent is supplying treated water for 

irrigation to nearby agricultural land (total 102.22 hectares). Hence, Respondents 

No. 7 & 8 are required to explain if they are fully compliant with ZLD norms, from 

where they are supplying the treated water to the farmer and if the treated water is 

meeting the prescribed standard for irrigation. Respondents No. 7 & 8 are also 

required to disclose if the Sulphur Recovery System (SRS) has been installed and if 

yes, the efficacy of its working.” 

 

Copy of Hon’ble NGT order dated 12.02.2025 is placed at Annexure – 1. 

 

 
2. INSPECTION REPORT IN COMPLIANCE TO HON’BLE NGT 

ORDER DATED 12.02.2025 
 
2.1. Details of Site Visit 

In compliance to Hon’ble NGT order dated 12.02.2025, for verification of correctness of 

the compliance reflected by project proponent i.e. M/s Rai Bahadur Narayan Singh Sugar 

Mills Ltd. (Distillery & Sugar unit), Village- Laksar, Dist.-Haridwar, Uttarakhand 

(hereinafter referred as “the unit”) as submitted by it in Hon’ble NGT , a team of CPCB 

officials visited M/s Rai Bahadur Narayan Singh Sugar Mills Ltd. (Distillery & Sugar unit), 

Village- Laksar, Dist.-Haridwar, Uttarakhand (i.e. project proponent) and Laksar drain 

(upstream of unit, downstream of unit, and near Akhoda Kalan village (1.68 Kms) 

downstream of unit before confluence with Hadwa drain) on 26.03.2025.  

Following officials from CPCB carried out the site visit: 
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1. Mrs. Reena Satavan, Scientist-E,  

2. Ms. Anshul Kumari, Research Associate – III,  

3. Mr. Vipin Kumar, Research Associate – III, and 

4. Mr. Ankit Shukla, Senior Research Fellow 

 

2.2. Details of the sampling  

 
Wastewater and groundwater samples were collected by the inspection team from following 

locations: 

Wastewater: 

a. Raw Spent wash, Bio-methanated spent wash (Outlet of bio-digester), 

Concentrated spent wash (i.e. outlet of Multi Effect Evaporator (MEE)) 

b. Inlet & outlet of Condensate Polishing unit (CPU) 

c. Inlet & outlet of Effluent Treatment Plant (ETP), Aeration tank of ETP and Lagoon 

of Sugar unit 

d. Inlet & outlet of Sulphur Removal System (SRS) installed with ETP in Sugar unit 

e. Inlet & outlet of 03 nos. of STPs 

f. Laksar drain upstream of unit, downstream of unit, and near Akhoda Kalan village 

(1.68 km) downstream of unit before confluence with Hadwa drain 

 
Freshwater: Groundwater samples collected from Borewell in Sugar plant.  

 
Detailed inspection reports of the Distillery and Sugar plant are presented in subsequent 

sections 2.3 & 2.4, respectively. 
 

2.3. Inspection report of Distillery unit 
 
2.3.1. Statuary compliance status: 
 

 The unit has obtained Consolidated Consent & Authorization (CCA) issued by UKPCB 

dated 27.08.2024 under Section-25 of the Water (Prevention & Control of Pollution) 

Act, 1974, under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981 

and under Rule – 6 (2) of Hazardous and Other Wastes (Management and Transboundary 

Movement) Rules, 2016 having validity upto             31/03/2028 for carrying out production of 

Rectified Spirit (RS)/ Extra Neural Alcohol (ENA)/Ethanol @ 60 KLPD and 60 KLPD 

Ethanol using C–Heavy/ B–Heavy molasses @ 372 KLPD, and operation on Zero 

Liquid Discharge (ZLD). (Refer Annexure – 2) 
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Other salient conditions of the CCA are as follows: 

i. Unit shall treat all its process and non-process effluents such as Spent lees, 

Process condensates, Boiler RO reject, CT blowdown, Softener/DM plant 

backwash, Pump gland cooling water etc. through CPU and recycled back in the 

process. 

ii. The unit shall install mass flowmeters with totalizers at inlet and outlet of Multi 

Effect Evaporator (MEE) (concentrate) and shall connect the same with CPCB 

and Uttarakhand Pollution Control Board’s servers. 

iii. The unit shall install electromagnetic flowmeters with totalizer at CPU inlet & 

outlet and at water recirculation points like make-up water for cooling towers & 

in process. The unit shall have separate energy meter for ETP/CPU and maintain 

the duly signed logbook of the same. 

iv. Maximum storage of Bio-methanated spent wash utilized in dryer shall strictly be 

seven days (07) equivalent of concentrated Bio-methanated spent wash generated. 

Excess storage facilities beyond this shall be levelled and dismantled. 

v. Unit shall dispose the spent wash through Bio-methanation followed by MEE and 

concentrated spent wash will be dried through Spray Dryers- 02 Nos. and the 

powder will be used as Potash rich manure (45 TPD each Dryer). 

vi. Industry shall install the flow meter at STP inlet and outlet and maintain the daily 

logbook. 
 

 The Central Ground Water Authority (CGWA) granted No Objection Certificate (NOC) 

dated 21.03.2025 to the distillery unit for groundwater abstraction @ 400 KLD from 01 

no. of borewell. The NOC is having validity upto 25.11.2027. (Refer Annexure – 3) 
 

2.3.2. Operational status and Production: 
 During visit, the manufacturing processes in the distillery plant was found operational.  

 The inspection team observed that the distillery unit has 02 nos. of distillation plants 

each having 60 KLPD production capacity (i.e. a total of 120 KLD). However, on the 

day of visit only 01 distillation plant was operational at total production capacity of 60 

KLPD using B – heavy molasses as raw material. 

 The inspection team collected the data for alcohol production certified by Excise 

Department for duration from 01.02.2025 to 25.03.2025. Details of monthly/avg. daily 

production are mentioned in Table 1 below:  
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Table 1: Month wise Alcohol production 
 

Month Distillation 
plant – 1 
Alcohol 

Production 
(KL) 

Distillation 
plant – 2 
Alcohol 

Production 
(KL) 

Total 
Production 
(KL) 

No. of 
operational 

days 

Avg. daily 
Production 
(KLPD) 

A B C = A+B D E = C/D 
February 
2025 

1271.35 671.14 1942.49 28 69.37 

March , 
2025 (upto 
25th) 

479.84 479.70 959.54 16 59.97 

Total 1751.19 1150.84 2902.03 44 65.95 

Total Alcohol production: 2902.03 KL 
Overall Total operational days: 44 days 
Average alcohol production: 65.95 KLPD 

 
 As per the data provided by unit for duration from 01.02.2025 to 25.03.2025, the average 

production of alcohol is 65.95 KLPD against the permitted production capacity of 120 

KLPD using B – heavy molasses as raw material, which is in compliance with consent 

condition. 

 
2.3.3. Groundwater abstraction and consumption: 
 

 During visit, it was observed that the unit has installed 01 no. of borewell within its 

premises for meeting freshwater requirements. The borewell is equipped with 

electromagnetic flow meter (including totalizer).  

 The borewell and flow meter were found in functional condition and readings were 

noted as:  Instantaneous flow rate – 5.0 m3/hr; Totalizer reading – 291657.436 m3 

 The team collected the data for groundwater abstraction/consumption from the borewell 

for duration from 01.02.2025 to 25.03.2025. Details of monthly/avg. daily groundwater 

abstraction/consumption are mentioned in Table 2 below:  

Table 2: Month wise groundwater abstraction/consumption from Borewell located 
within premises of molasses based distillery plant 

Month Groundwater 
abstraction (KL) 

No. of operational days 

February 2025 4799 28 
March , 2025 (upto 25th) 3513 22 
Total Groundwater abstraction/consumption: 8312 KL 
No. of days: 50 
Average Groundwater abstraction/consumption: 166.24 KLD 
Specific fresh water consumption = 2.86 KL/KL of alcohol 
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 As per the data provided by unit for duration from 01.02.2025 to 25.03.2025, the average 

groundwater abstraction from borewell is 166.24 KLD which is in compliance with the 

condition of groundwater abstraction @ 400 KLD stipulated under groundwater NOC 

issued by CGWA. 
 

2.3.4. Effluent management scheme and verification of ZLD in distillery unit: 
 

 As observed by the inspection team, the effluent management scheme adopted by the 

unit to achieve ZLD is presented below in Figure 1:  

 

Figure 1: ZLD scheme in distillery plant as observed by inspection team 
 

 All the process equipments/machineries installed for effluent management such as Bio-

digester, MEE (01 out of 02) & Dryer (both), and CPU were found operational. 

 The unit has installed mass flow meters with totalizer at inlet and outlet of both the 
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MEE. All mass flow meters are connected to CPCB server. 

 Reading of mass flow meters installed at different locations in distillery plant were also 

noted by the inspection team during visit as mentioned in Table 3 below: 

 
Table 3: Reading of mass flow meters installed at different locations in distillery plant 

noted on 26.03.2025 (01:00 PM – 05: 00 PM) 
S. No. Location of flow meter Instantaneous reading 

(kg/hr) 
Totalizer reading 

(kg) 
1.  Raw spent wash 

generation 
(old distillation plant) 

199720 528685300.44 

2.  Raw spent wash 
generation 
(new distillation plant) 

0 127424659 

3.  Old MEE Inlet 15282 538081508 
4.  Old MEE outlet 4552 173991476.7 
5.  New MEE Inlet 0 129599088.66 
6.  New MEE outlet 36028 38558266.78 
7.  Feed to old dryer 2.6 m3/hr 067510.792 m3 
8.  Feed to new dryer 1.98 m3/hr 37557.37 m3 

 
 The inspection team obtained the logbooks for duration from 01.02.2025 to 25.03.2025 

regarding raw spent wash generation, feed to MEE, MEE outlet (concentrated spent 

wash), MEE condensate, concentrated spent wash feed to dryer, and powder generation, 

and their details are mentioned in Table 4 below: 

 
Table 4: Details of raw spent wash generation, feed to MEE, MEE outlet 

(concentrated spent wash), MEE condensate, concentrated spent wash feed 
to dryer, and powder generation during 01.02.2025 to 25.03.2025 

Particulars Quantity 
Total Raw Spent wash generation 

Or 
considering sp. gravity of 1.06 for raw spent wash 
Total Raw Spent wash generation in KL = 17349.83/1.06 
= 16367.76 KL 

17349.83 MT 
Or 

16367.76 KL 

Bio-methanated Spent wash Feed to MEE 17350.65 MT 
Concentrated Spent wash generated from MEE 5151.44 MT 
MEE condensate 12199.2 MT 
Feed to Dryer 5151.44 MT 
Powder generation 1975 MT 
Specific spent wash generation  
= Total spent wash production in KL/ Total alcohol production in KL 
= 16367.76 KL/ 2902.03 KL 

5.64 KL/KL 
of alcohol 

 

 The team collected samples of raw spent wash, feed to MEE, Bio-methanated spent 
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wash (BMSW), feed to dryer and spent wash consumed in bio-composting. The analysis 

results are mentioned below in Table 5: 

Table 5: Analysis results of spent wash samples collected from unit 
S. No. Sample Location pH COD 

(mg/l) 
BOD 
(mg/l) 

TS 
(mg/l) 

(% Total 
Solids) 

1.  Raw spent wash 4.9 107011 49286 93072 9.30 
2.  BMSW feed to MEE 7.9 58609 16200 52564 5.25 
3.  MEE Concentrate (old 

plant) feed to dryer 
7.8 315372 72500 370308 37.03 

i. Analysis results of the raw spent wash samples shows pH- 4.9, COD – 107011 mg/l, 

BOD – 49286 mg/l, and Total Solids – 93072 mg/l. 

ii. Analysis results of the Bio-methanated spent wash samples (feed to MEE) shows 

pH- 7.9, COD – 58609 mg/l, BOD – 16200 mg/l, and Total Solids – 52564 mg/l. 

iii. Analysis results of the concentrated spent wash samples collected from the outlet of 

MEE (i.e. feed to dryer) shows pH- 7.8, COD – 315372mg/l, BOD – 72500 mg/l, 

and Total Solids – 370308 mg/l. 

 

Condensate Polishing Unit (CPU) 

 For treatment of MEE condensate, and other low strength effluents, the unit has installed 

common Condensate Polishing Unit (CPU) of capacity 1050 KLD (for sugar and 

distillery unit). The treatment scheme of CPU is as below: 

Inlet – Equalization tank  UASB reactor Aeration tank  Secondary clarifier 
 Chemical dosing tank  Lamella clarifier  Dual Media filter  Activated 
Carbon Filter  Outlet to cooling tower makeup and for molasses dilution in 
fermenters.  
 

 Effluent samples were collected from the inlet and outlet of CPU and analysis results are 

shown below in Table 6: 

 

Table 6: Analysis results of samples collected from CPU 
S. 
No. 

Sample 
Location 

pH COD 
(mg/l) 

BOD 
(mg/l) 

TSS 
(mg/l) 

Sulphate 
(mg/l) 

TDS 
(mg/l) 

1.  CPU inlet 8.2 2763 1024 25 97 204 
2.  CPU outlet 6.6 95 26 23 172 552 

 
 Analysis result of sample collected from the outlet of CPU shows pH- 6.6, COD – 95 

mg/l, BOD – 26 mg/l, Sulphate-172 mg/l and Total Dissolved Solid – 552 mg/l. The 

unit is using the treated effluent from CPU outlet as make up water for cooling tower 

and for molasses dilution in the process. 
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Lagoon 

 As observed, the unit has filled/levelled all the lagoons with boiler ash. 

 Only a settling tank of capacity 1925 m3 was being used for storing Bio-methanated 

spent (BMSW) and feeding into the MEEs for further concentration. 

 

2.4. Inspection report of Sugar unit 
 
2.4.1. Statuary compliance status: 
 

 The unit has obtained Consolidated Consent & Authorization (CCA) issued by UKPCB 

dated 27.08.2024 under Section-25 of the Water (Prevention & Control of Pollution) 

Act, 1974, under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981 

and under Rule – 6 (2) of Hazardous and Other Wastes (Management and Transboundary 

Movement) Rules, 2016 having validity upto             31.03.2029 for cane crushing @ 10000 

TCD. (Refer Annexure – 4) 

Other salient conditions of the CCA are as follows: 

i. Specific freshwater consumption @ 100 Litre/Tonne of cane crushed 

ii. Specific effluent discharge @ 192 Litre/Tonne of cane crushed 

iii. Industrial effluent discharge @ 1050 KLD 

iv. Domestic wastewater discharge @ 30 KLD 

 
 The Central Ground Water Authority (CGWA) granted No Objection Certificate (NOC) 

dated 17.01.2025 to the sugar unit for groundwater abstraction @ 460 KLD from 01 no. 

of borewell. The NOC is having validity upto 15.07.2027. (Refer Annexure – 5) 

 
2.4.2. Operational status and Production: 
 

 During visit, the manufacturing processes in the sugar plant were found operational.  

 The inspection team collected the data for cane crushing for duration from 01.02.2025 

to 25.03.2025. Details of monthly/avg. daily cane crushing are mentioned in Table 7 

below:  
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Table 7: Month wise cane crushing details 
 

Month Cane 
crushing 

(MT) 

Sugar 
production 

(MT) 

No. of 
operational 

days 

Avg. daily 
cane 
crushing 
(TCD) 

Avg. daily 
Production 
(MT/day) 

A B C D = A/C E = B/C 
February 
2025 

270730 27639.6 28 9668.93 987.13 

March , 
2025 (upto 
25th) 

241930 25580 25 9677.2 1023.20 

Total 512660 53219.6 53 9672.83 1004.14 
 

 As per the data provided by unit for duration 01.02.2025 to 25.03.2025, the average 

cane crushing is 9672.83 TCD against the permitted crushing capacity of 10,000 TCD. 
 

2.4.3. Groundwater abstraction and consumption: 
 

 During visit, it was observed that the unit has installed 01 no. of borewell within its 

premises for meeting freshwater requirements. The borewell is equipped with 

electromagnetic flow meter (including totalizer).  

 The borewell and flow meter were found in functional condition and readings were 

noted as:  Instantaneous flow rate – 46.2 m3/hr; Totalizer reading – 100651.542 m3 

 The team collected the data for groundwater abstraction/consumption from the borewell 

for duration from 01.02.2025 to 25.03.2025. Details of monthly/avg. daily groundwater 

abstraction/consumption are mentioned in Table 8 below:  

Table 8: Month wise groundwater abstraction/consumption from Borewell located 
within premises of sugar unit 

Month Groundwater 
abstraction (KL) 

No. of operational days 

February 2025 9212 28 
March , 2025 (upto 25th) 8241 25 
Total Groundwater abstraction/consumption: 17453 KL 
No. of days: 53 
Average Groundwater abstraction/consumption: 329.30 KLD 
Specific fresh water consumption = 34.04 Litre/Ton of cane crushed 

 

 As per the data provided by unit for duration from 01.02.2025 to 25.03.2025, the average 

groundwater abstraction from borewell is 329.30 KLD which is in compliance with the 

condition of groundwater abstraction @ 460 KLD stipulated under groundwater NOC 

issued by CGWA. 

 Samples were collected from the Borewell (sugar unit) and analysis results are 

mentioned in table 9 below: 
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Table 9: Analysis results of samples collected from Borewell (Sugar unit) 
Parameters Borewell  

(Sugar Unit) 
BIS IS10500:2012 (Permissible limit in 
absence of alternative source) 

pH 7.85 6.5-8.5 

Conductivity 

(µmho/cm) 

258 - 

TDS 150 2000 

COD BDL (<2) - 

Total 

Hardness 

68 600 

Chloride 08 1000 

Phosphate 0.311 - 

Fluoride 0.33 1.5 

Colour 

(Hazen) 

BDL (<5) 15 

Sulphate 10 400 

Nitrate 4.84 45 

Total 

Alkalinity 

124 600 

Note: All values are in mg/l except pH, colour, and conductivity 

 

 Analysis results of samples collected from Borewell located in premises of sugar unit, 

the water quality parameters were found within the permissible limit as per BIS IS 

10500:2012. 

2.4.4. Effluent management scheme in sugar unit: 
 

 As per the consent conditions, the unit has permission to discharge treated effluent @ 

1050 KLD. 

 As observed by the inspection team, the effluent management scheme adopted by the 

unit to achieve compliance with stipulated discharge norms is presented below in Figure 

2:  
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Figure 2: Effluent management scheme adopted by the unit (sugar plant) as observed 
by the inspection team 

 

 All the machineries installed for effluent treatment such as Oil & Grease skimmer, 

Chemical dosing system, Equalization tank, Primary Clarifier, Aeration tank, Secondary 

clarifier, Multi Grade Filter (MGF) and Activated Carbon Filter (ACF) found in 

functional condition. 

 The unit has installed flow meters at different locations in the ETP and treated effluent 

recycling line and readings of the same were also noted by the inspection team during 

visit. The inspection team also obtained the logbooks for duration from 01.02.2025 to 

25.03.2025 regarding effluent feed to SRS, feed to ETP (i.e. ETP Inlet), Treated effluent 

from ETP (i.e. ETP Outlet), Treated effluent feed to Spray pond, and Treated effluent 

feed to Lagoon. Readings of flow meters and effluent details are mentioned in Table 10 

below: 
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Table 10: Readings of flow meters and effluent details 
S. No. Location of flow meter Instantaneous 

reading 
(m3/hr) 

Totalizer 
reading 

(m3) 

Quantity 
(KLD) 

1.  Total effluent feed to 
ETP (i.e. ETP Inlet) 

33 339181 1080.87 

2.  Treated effluent from 
ETP (i.e. ETP Outlet) 

57.96 585896 1080.55 

3.  Treated effluent feed to 
Spray pond 

27.1 241410.391 818.56 

4.  Treated effluent feed to 
Lagoon for irrigation 

23.99 77261.12 234.19 

5.  SRS Inlet 17.4 108480.33 367.53 
Quantity of treated effluent discharged into drain  
= Treated effluent from ETP (i.e. ETP Outlet) – (Treated effluent feed to Spray pond 
+ Lagoon) 
= 1080.55 – (818.56 + 234.19) 
= 27.80 KLD 

 
 The treated effluent from ETP is used for irrigation in agriculture fields, reused as 

makeup water in spray pond, and remaining is discharged into Laksar drain. 

 As evident from above table 10, total average daily quantity of treated effluent discharge 

is 261.98 KLD (i.e. quantity used in irrigation + discharge into drain = 234.19 + 27.80 

= 261.99 KLD) against the consented discharge quantity of 1050 KLD. Furthermore, 

above data also indicates that the unit is recycling 75.75 % of treated effluent, 21.67 % 

is used for irrigation and remaining (around 2.6 %) is disposed into Laksar drain. 

 The team collected effluent samples from Inlet & outlet of Effluent Treatment Plant 

(ETP), Aeration tank of ETP and Lagoon of Sugar unit, Inlet & outlet of SRS installed 

with ETP. The analysis results are mentioned below in Table 11: 

Table 11: Analysis results of samples collected from inlet, outlet & aeration tank of 
ETP, and lagoon in the Sugar unit 

Location pH      BOD      COD T    TSS      TDS      SO42-       Oil & grease 
SRS Inlet 6.6 701 1104 266 2252 415 - 
SRS Outlet 6.3 579 930 160 2208 448 - 
ETP Inlet 5.2 880 1453 202 2820 470 - 
ETP Outlet 7.6 02 16 BDL 

(<10) 
668 326 BDL (<5) 

Lagoon (Sugar unit) 7.9 06 24 BDL 
(<10) 

852 257 - 

Norms as per consent 5.5 
– 
8.5 

30 250 30 2100 - 10 

Aeration Tank: MLSS – 11160 mg/l & MLVSS – 5342 mg/l 
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 Analysis results of samples collected from outlet of ETP (sugar unit) & lagoon (sugar 

unit) indicates compliance w.r.t. stipulated discharge norms. 

 

2.4.5. Sewage management scheme: 
 Unit has installed 03 nos. of STPs of capacity 15 KLD each for treatment of sewage 

generated from residential dwellings in Officers colony, Gurudwara colony & New 

colony. All 03 nos. of STPs were found operational during visit. 

 STPs receive wastewater from majorly two sources: 

i. Wastewater generated from kitchens, washrooms, etc. (except toilets) 
ii. Overflow of septic tanks provided for storage of wastewater generated from toilets 

 
 The treatment scheme observed during visit is as below: 

Raw Sewage→ Screen chamber & Collection tank → MBBR tank (02 nos.) → Tube 

settler → Clear water tank → MGF → ACF → Outlet to gardening. 
 

 Filter press has been installed for mechanical dewatering of raw sludge collected from 

the bottom of tube settler. 

 Flow meters have been installed at inlet and outlet of all 03 nos. of STPs. 

 Samples were collected from inlet and outlet of all 03 nos. of STPs and analysis results 

are mentioned in table 12 below: 

 
Table 12: Analysis results of samples collected from inlet & outlet of 03 nos. of STPs 

installed in residential colony of Sugar unit 
Location pH BOD COD TSS TDS NO3

- SO4
2- 

STP – 1  (Officers colony) 
Inlet 7 45 108 20 412 BDL 78 
Outlet 6.7 02 26 BDL 

(<10) 
1344 10.2 170 

STP – 2 (Gurudwara colony) 
Inlet 7.2 39 120 37 412 5.6 66 
Outlet 8 01 13 BDL 

(<10) 
560 16.6 109 

STP – 3 (New colony) 
Inlet 7.1 37 102 60 320 0.8 15 
Outlet 8.1 BDL 

(≈ 1) 
10 10 424 17.1 50 

Standards as per 
MoEF&CC 
notification dated 
13.10.2017 

6.5 – 
9.0 

30 - 100 - - - 

 
 Analysis results of samples collected from outlet of all 03 nos. of STPs indicates 

compliance w.r.t. stipulated discharge norms. 
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3. FACTUAL STATUS W.R.T TO THE REPLY DATED 04.02.2025 FILED 
BY RESPONDENT NO. 7 & 8 W.R.T. 24 RECOMMENDATIONS 
MENTIONED IN CPCB’S REPORT DATED 22.07.2024 

 
 

The inspection team visited the industrial complex of project proponent i.e. M/s Rai 

Bahadur Narayan Singh Sugar Mills Ltd. (Distillery & Sugar unit), Village- Laksar, 

Dist.-Haridwar, Uttarakhand. The point-wise factual status w.r.t to the reply dated 

04.02.2025 filed by Respondent No. 7 & 8 in Hon’ble NGT w.r.t. 24 recommendations made 

by CPCB in the report dated 22.07.2024 is presented below: 

 
Table 13: Factual status w.r.t to the reply dated 04.02.2025 filed by Respondent No. 7 

& 8 w.r.t. 24 recommendations mentioned in CPCB’s report dated 

22.07.2024 
S. No. as per 
reply submitted 
by project 
proponent 

Recommendations made in the inspection reports dated 21.11.2023, 24.01.2024 
& 22.07.2024, Compliance submitted by project proponent vide its reply dt. 
04.02.2025, and factual status observed by CPCB team during visit on 25th 
March, 2025 

1. Recommendation  

Provision of laying out a closed conduit pipe line at Laksar drain (which is currently 
flowing as open channel) starting from 500 meters upstream (u/s) to 500 meter 
downstream (d/s) of unit shall be made by the unit under supervision of UKPCB to 
rule out any possibility of discharge of treated/untreated effluent into drain. 
 

Compliance submitted by project proponent: 

 Unit    written     letter     dated 31.03.2024 to seek permission from Local body 
administration for installation of Conduit Pipe, however Local administration 
denied on 15.04.2024. 
 

Factual status observed by CPCB team on recent visit: 

 Unit representative informed that this drain is in jurisdiction of Nagar Panchayat, 
Laksar, therefore the unit vide letter dated 31.03.2024 sought permission from 
district administration regarding construction/laying of closed conduit (pipe) over 
Laksar drain.  

 District administration (i.e. Nagar palika parishad) vide letter dated 15.04.2024 
communicated to the unit that considering the fact that unit falls under flood prone 
area, construction/laying of closed conduit pipe is not advisable. Hence, the unit has 
not provided closed conduit pipe line at Laksar drain. 
 

Copy of unit’s letter dated 31.03.2024 is attached as Annexure – 6. 
Copy of letter dated 15.04.2024 from District administration (i.e. Nagar palika 
parishad) is attached as Annexure – 7. 
 

2., 4, 21 Recommendation: 

 It shall be the responsibility of the unit to maintain the quality of Laksar drain at 
downstream of the unit in sync with the quality at upstream of the unit. 

 Based on the analysis results, the quality of Laksar drain near Akhoda Kalan village 
(1.68 Kms*) shows Deteriorated Condition, therefore, the possibility of effluent 
mixing with sewage in drain cannot be ruled out. 
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 As per consent provided by UKPCB, unit has to install the sewage treatment plant 
(STP) in their premises for treatment of generated sewage. However, as per the joint 
inspection report dated 21.11.2023, no STP is installed by the unit thus violating 
the consent condition. 
 

Compliance submitted by project proponent: 

 UKPCB is monitoring water quality of Laksar Drain regularly on monthly basis. 
 The unit has installed 03 nos. of STPs having installed capacity of 15 KLD each, 

while the residential colony of unit generates 40 KLD only. 
 

Factual status observed by CPCB team on recent visit: 

 To verify the quality of Laksar drain, the inspection team collected samples from 
the Laksar drain at different locations. Details are mentioned below in Table 14: 
 
Table 14: Analysis results of samples collected from Laksar drain 
Parameters Laksar 

drain 
upstream of 
unit 

Laksar drain 
downstream 
of unit 

Laksar drain near Akhoda 
Kalan village (1.68 Kms 
downstream of unit) 

pH 7.4 7 6.9 
BOD (mg/l) 10 97 170 
COD (mg/l) 36 196 299 
TSS (mg/l) 47 17 102 
TDS (mg/l) 472 408 552 
NO3- (mg/l) 4.6 BDL BDL 
SO4

2- (mg/l) 81 51 309 
 

 The analysis results of samples collected from drain at above mentioned locations 
indicate no industrial impact of sugar and distillery plant and reflect typical 
characteristics of sewage. 
 

Sewage management within the industrial complex 
 Unit has installed 03 nos. of STPs of capacity 15 KLD each for treatment of sewage 

generated from residential dwellings in Officers colony, Gurudwara colony & New 
colony. All 03 nos. of STPs were found operational during visit. 

 

 STPs receive wastewater from majorly two sources: 
i. Wastewater generated from kitchens, washrooms, etc. (except toilets) 

ii. Overflow of septic tanks provided for storage of wastewater generated from 
toilets 

 The treatment scheme observed during visit is as below: 
Raw Sewage→ Screen chamber & Collection tank → MBBR tank (02 nos.) → 

Tube settler → Clear water tank → MGF → ACF → Outlet to gardening. 
 Filter press has been installed for mechanical dewatering of raw sludge collected 

from the bottom of tube settler. 
 Flow meters have been installed at inlet and outlet of all 03 nos. of STPs. 
 Samples were collected from inlet and outlet of all 03 nos. of STPs and analysis 

results are mentioned in table 15 below: 
 

Table 15: Analysis results of samples collected from inlet & outlet 
of 03 nos. of STPs installed in residential colony of Sugar 
unit 

Location pH BOD COD TSS TDS NO3
- SO4

2- 
STP – 1  (Officers colony) 

Inlet 7 45 108 20 412 BDL 78 
Outlet 6.7 02 26 BDL 

(<10) 
1344 10.2 170 
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STP – 2 (Gurudwara colony) 
Inlet 7.2 39 120 37 412 5.6 66 
Outlet 8 01 13 BDL 

(<10) 
560 16.6 109 

STP – 3 (New colony) 
Inlet 7.1 37 102 60 320 0.8 15 
Outlet 8.1 BDL (≈ 1) 10 10 424 17.1 50 
Standards 
as per 
MoEF&CC 
notification 
dated 
13.10.2017 

6.5 – 
9.0 

30 - 100 - - - 

 
 Analysis results of samples collected from outlet of all 03 nos. of STPs indicates 

compliance w.r.t. stipulated discharge norms 
 
Compliance status: Complying 
 

3. Recommendation: 

 The unit shall install flow meters at the abstraction points on both the bore wells of 
sugar and distillery unit. 
 

Compliance submitted by project proponent: Complied 

 
Factual status observed by CPCB on recent visit: 

Borewell 
Location 

Permitted no. 
of borewells 
as per NOC 
from CGWA 

Actual 
no. of 
borewells 
installed 

Flow 
meter 
installed 
(Yes/No) 

Instantaneo
us reading 
(m3/hr) 

Totalizer 
reading 
(m3) 

Sugar 
unit 

01 01 Yes 46.2 100651.54 

Distillery 
unit 

01 01 Yes 5.0 291657.43 

 
Compliance status: Complying 
 

5. 6. & 7 Recommendation: 

 The unit had 3 lagoons of total capacity of 5222 m3 which were found fully filled 
with raw spent wash/ bio-methanated spent wash having total solids percentage less 
than 17% even during monsoon season and as these lagoons are located adjacent to 
Laksar drain hence there is potential of spillage/ overflow/ discharge of spent wash 
in the Laksar drain. This is the violation of CPCB direction dated 07.12.2015. 

 The unit shall consume the concentrate spent wash stored in lagoons of capacity 
1925m3 and 1375 m3 in dryer in environmentally sound manner thereafter, unit shall 
dismantle 02 lagoons. 

 The unit was storing Bio-methanated spent wash (BMSW)/ raw spent wash in 
lagoons with solid content <30%, which is in violation of CPCB direction dated 
07.12.2015. 
 

Compliance submitted by project proponent: 

 Recommendation no. 5 & 7 – complied 
 Recommendation no. 6 –  Lagoons are dismantled. 

20

1758



Page 21 of 33 
 

 
Factual status observed by CPCB on recent visit: 

 As already submitted in the inspection report dated 22.07.2024, the unit has 
consumed the legacy spent wash through MEE & Dryers, and the unit has 
filled/levelled 02 nos. of lagoons of capacity 1925 m3 and 1375 m3 (located adjacent 
to Laksar drain) with boiler ash. 

 The unit is not storing concentrated spent wash as it is directly feeding it into dryers, 
hence the condition for maintaining solid content >30% in lagoons as stipulated 
under CPCB direction dated 07.12.2015 is not applicable. 

 The unit has now having one settling tank of capacity 1925 m3 which is dedicated 
for holding bio-methanated spent wash and subsequently feeding into MEE. 

 No overflow/spillage/discharge of spent wash/effluent from distillery unit found in 
the Laksar drain. 

 
Compliance status: Complying 
 

8. Recommendation: 

 The unit is discharging its distillery effluent from bio-composting/lagoons and 
sugar effluent in to the Laksar drain, which is the violation to Zero Liquid Discharge 
(ZLD)/discharge condition resulting in high pollution level of BOD (626 mg/l) and 
COD (1638 mg/l) which is about 17% higher than the upstream water quality of the 
drain. 
 

Compliance submitted by project proponent: 

 No effluents discharged by the distillery. Unit has complied with ZLD norms as per 
CPCB.  

 

Factual status observed by CPCB team on recent visit: 

1. No bio-composting activities were going on and the infrastructure such as covered 
shed (including truss structure) found dismantled.  

2. Distillery unit is operating on ZLD in compliance with the consent condition and 
the details of ZLD scheme are mentioned at section 2.3.4 (Figure 1), furthermore 
the data collected for effluent management in distillery plant for duration from 
01.02.2025 – 25.03.2025, also reflects the same. Details mentioned at section 2.3.4 
(Table 4). 

3. As stipulated under the consent issued by UKPCB to the sugar unit (condition no. 
6.B.a), the treated effluent shall be recycled to the maximum extent and remaining 
treated effluent after tertiary level treatment shall be used for irrigation 
purpose/disposal. 
- Sugar unit is recycling 75.75 % of treated effluent, 21.67 % is used for 

irrigation and remaining (around 2.6 %) is disposed into laksar drain. 
4. Samples were collected from ETP outlet of sugar unit and analysis results show 

pH – 7.6 (against the norm of 5.5 – 8.5); BOD – 02 mg/l (against the norm of 30 
mg/l); COD – 16 mg/l (against the norm of 250 mg/l); TSS – BDL (against the 
norm of 30 mg/l); TDS – 668 mg/l (against the norm of 2100 mg/l); Oil & grease 
– BDL mg/l (against the norm of 10 mg/l). These results indicate compliance w.r.t. 
stipulated discharge norms 

5. Samples were also collected from different locations at Laksar drain and the 
analysis result indicate no impact of industrial discharge (BOD in the range of 10 
– 170 mg/l & COD in the range of 36 – 299 mg/l). Details of samples collected 
from laksar drain are mentioned above in table – 13. 

 

Compliance status: Complying 

9., 10. & 11. Recommendation: 
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 In bio-compost yard, the covered shed was damaged and improper.  Ready bio-
compost was found stored in damaged covered shed. Also, the leachate collection 
drain and pits were not observed around the periphery of bio-compost yard for 
leachate management. Also, the unit had not constructed any boundary wall near 
the compost yard. This is the violation of CPCB bio-compositing SOP. 

 The unit shall dispose all the stored ready bio-compost and press mud in bio-
compost yard by adapting appropriate scientific method under the supervision of 
UKPCB within two months and after that the unit shall clean the bio-compost area 
and shall submit photographic evidence to UKPCB. 
 

Compliance submitted by project proponent: Complied 

 
Factual status observed by CPCB team on recent visit: 

 No bio-composting activities were going on and the infrastructure such as covered 
shed (including truss structure) found dismantled. Thus there is no relevance of 
covered shed, leachate collection drain & pits and the applicability of SOP for bio-
composting operations is also not relevant. 

 Unit has cleared the bio-composting area and no ready bio-compost was found 
stored. 

 Unit has constructed boundary wall near the bio-compost yard. 
 

Compliance status: Complying  

12. Recommendation: 

 The unit shall prepare adequacy and performance assessment report of ZLD scheme 
for molasses based distillery as unit has expanded its production capacity from 60 
KLPD to 120 KLPD and has installed spray dryers as ZLD system. 
 

Compliance submitted by project proponent: 

 NSI report on Sugar and distillery unit at operational session dated 03.02.2025, 
received on 04.02.2025 

 
Factual status observed by CPCB team on recent visit: 

 The unit has provided a copy of report dated 03.02.2025 titled “Adequacy report 
for the effluent treatment plant of distillery plant” prepared by National Sugar 
Institute, Kanpur (NSI), for the expanded production capacity of 120 KLPD, 
wherein it has been concluded that the unit has adopted spray drying route to 
achieve ZLD through Bio-methanation followed by MEE followed by Spray dryer 
and Conventional CPU system for treatment and recycling of condensate and other 
low strength effluents. 
 

Copy of “Adequacy and performance assessment report of ZLD scheme for 

molasses based distillery” is attached as Annexure – 8 
 
Compliance status: Complying  

13. Recommendation: 

 The unit shall comply with the consent conditions issued by UKPCB and shall 
ensure that no fresh concentrated spent wash shall be disposed through bio-
composting and entire spent wash shall be totally disposed through spray dryer. 
 

Compliance submitted by project proponent: Complied 

Factual status observed by CPCB team on recent visit: 
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 As per the consent conditions, the unit has stopped bio-composting since 
01.01.2024 and shifted to dryer technology for achieving ZLD. 

Compliance status: Complying 

14. Recommendation: 

 Analysis results of samples collected from Bore well (sugar unit), piezo well located 
within molasses based distillery plant and hand pump located outside of the unit 
showed high value of COD in the range of 6 to 33 mg/l, which indicate posing 
potential threat to ground water and need urgent attention towards improvement of 
housekeeping, prevention of seepage, spillage etc. 

 UKPCB shall carry out detailed assessment of groundwater quality including 
ground water sampling & analysis in and around the unit to ascertain the 
groundwater contamination, if any, and need for remediation.  Depending on such 
study, detailed remedial action plan be also prepared and executed by UKPCB in 
time bound manner. 
 

Compliance submitted by project proponent: Complied 

 

Factual status observed by CPCB team on recent visit: 

 The CPCB inspection team collected the groundwater samples from the Borewell 
(sugar unit) and analysis results are mentioned in table 16 below: 

 

Table 16: Analysis results of samples collected from Borewell 
(Sugar unit) 

Parameters Borewell  
(Sugar Unit) 

BIS IS 10500:2012 (Permissible limit in 
absence of alternative source) 

pH 7.85 6.5-8.5 
Conductivity 
(µmho/cm) 

258 - 

TDS 150 2000 
COD BDL (<2) - 
Total Hardness 68 600 
Chloride 08 1000 
Phosphate 0.311 - 
Fluoride 0.33 1.5 
Colour 
(Hazen) 

BDL (<5) 15 

Sulphate 10 400 
Nitrate 4.84 45 
Total 
Alkalinity 

124 600 

Note: All values are in mg/l except pH, colour, and conductivity 

 Analysis results of samples collected from Borewell located in premises of sugar 
unit, the water quality parameters were found within the permissible limit as per 
BIS IS 10500:2012. 

 The unit has sealed the piezowell (located near molasses tanks within distillery 
plant) with concrete to avoid the possibility of contamination of groundwater in 
piezowell due to seepage or spillage. 

 Housekeeping found satisfactory. 
 No seepage, spillage of effluent observed within the premise. 
 UKPCB has carried out assessment of groundwater quality including ground water 

sampling & analysis in and around the unit to ascertain the groundwater 
contamination, through a private agency namely M/s Noida Testing Laboratory 
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during 16.08.2024 – 20.08.2024 (Refer UKPCB letter dated 27.09.2024 attached as 
Annexure - 9). Details are mentioned below: 
 

Parameter Sampling Locations BIS 
IS10500:2012 
(Permissible limit 
in absence of 
alternative source) 

Borewell-1 
(Sugar 
unit) 

Handpump 
at Pipli 
village, 03 
km from 
the unit 

Handpump at 
Sultanpur 
village, 05 km 
from the unit 

Handpump 
at RBNS 
Kachheri 

Colour BDL (<1.0) BDL (<1.0) BDL (<1.0) BDL (<1.0) 15 
Conductivity 1030 930 945 738 - 
pH 7.23 7.15 7.10 7.18 6.5-8.5 
TDS 450 480 460 443 2000 
Total 
Alkalinity 

180 140 170 136 600 

Total 
hardness 

170 180 180 176 600 

Chloride 30 18 28 38 1000 
Nitrate 4.50 5.20 4.20 2.20 45 
Sulphate 38 24 25 20 400 
Phosphate BDL (<0.1) BDL (<0.1) BDL (<0.1) BDL (<0.1) - 
Fluoride 0.22 0.18 0.15 0.14 1.5 
COD BDL (<4.0) BDL (<4.0) BDL (<4.0) BDL (<4.0) - 
 

Remark:  

Above analysis results indicate that the groundwater samples collected from different 
locations around the unit found within the permissible limit as per BIS IS 10500:2012, 
and do not indicate any contamination in groundwater in Laksar region around the 
unit. 
Compliance status: Complying 

15. Recommendation: 

 The unit should get evaluation of its Effluent Treatment Plant (ETP) for its 
performance from Expert Institute of Repute/Experts in the field. 
 

Compliance submitted by project proponent: Complied 

Factual status observed by CPCB team on recent visit: 

 The unit has submitted “Report on validation of ETP performance” dated 

03.02.2025 prepared by NSI, Kanpur for sugar plant, for the crushing season 2024 
– 2025.  

 Installed new MGF and ACF as per NSI recommendations, and same were found 
operational. 

 
Copy of ETP validation report is attached at Annexure – 10. 
 
Compliance status: Complying 

16. Recommendation: 

 The unit does not properly operate the effluent treatment plant installed in sugar 
unit as it was found NON COMPLIANT w.r.t. the notified discharge norms. 
 

Compliance submitted by project proponent: 

 Complied with all the recommendations. 
 As per NSI and UKPCB, ETP treated water reports as per prescribed norms. 

Therefore, ETP performance is up-to the mark.  
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Factual status observed by CPCB team on recent visit: 

 During visit, the sugar ETP was found operational, and the inspection team 
collected samples from ETP inlet, aeration tank, ETP outlet & lagoon (for sugar 
unit). Analysis results are mentioned in table 17 below: 
 
Table 17: Analysis results of samples collected from inlet, outlet & 

aeration tank of ETP, and lagoon in the Sugar unit 
Location pH      BOD      COD T    TSS      TDS      SO4

2-       Oil & grease 
ETP Inlet 5.2 880 1453 202 2820 470 - 
ETP Outlet 7.6 02 16 BDL 

(<10) 
668 326 BDL (<5) 

Lagoon 
(Sugar unit) 

7.9 06 24 BDL 
(<10) 

852 257 - 

Norms as 
per consent 

5.5 – 
8.5 

30 250 30 2100 - 10 

Aeration Tank: MLSS – 11160 mg/l & MLVSS – 5342 mg/l 
All values are in mg/l except pH 
 

 Analysis results of samples collected from outlet of ETP (sugar unit) & lagoon 
(sugar unit) indicates compliance w.r.t. stipulated discharge norms. 

 
Compliance status: Complying 

17., 18., 19. & 

20. 

Recommendation: 

 The unit shall install air mixing system in Equalization Tank for proper 
homogenization of effluent. 

 The unit shall relocate the oil and skimmer belt at appropriate place to collect the 
entire Oil & Grease content of the effluent. 

 The unit shall ensure proper functioning of lime dosing system. 
 The unit shall operate Primary Clarifier properly to avoid anaerobic condition in the 

tank. 
 

Compliance submitted by project proponent:  Complied  

 
Factual status observed by CPCB team on recent visit: 

 The unit has installed a perforated pipeline inside the equalization tank and 
connected it with a blower (capacity 170 m3/hr) as an air mixing system.  

 The unit has relocated the oil & grease skimmer equipment at the appropriate 
location at ETP inlet and same was found operational.  

 Lime dosing system (with proper mixing arrangement) has been installed at ETP 
inlet after oil & grease tank and same was found operational. 

 There was no anaerobic condition observed in the Primary clarifier as there was no 
foul smell emanating from it which indicates that Primary clarifier was being 
operated properly. 
 

Compliance status: Complying 

22. Recommendation: 

 The unit has not yet prepared a comprehensive irrigation management plan 
validated by SPCB/ Agricultural Universities for utilizing the treated effluent in 
irrigation as per notified treated irrigation protocol for sugar industries. 
 

Compliance submitted by project proponent: Complied 
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Factual status observed by CPCB team on recent visit: 

 Unit has submitted irrigation management plan prepared by NSI, Kanpur dated 9-
10 April, 2024. The report stated that the unit has adequate land area for utilization 
of treated effluent generated @ 200 litres/ton of cane crushed. 
 

Copy of irrigation management plan is attached at Annexure – 11 
 

Compliance status: Complying 

23. Recommendation: 

 The unit shall maintain the proper record of ash disposal in low lying area.  
 

Compliance submitted by project proponent: Complied 

 
Factual status observed by CPCB team on recent visit: 

 The unit has maintained proper record of ash disposal and provided logbooks of the 
same. (Refer Annexure – 12) 

 Logbooks were collected by the inspection team regarding Ash generation and 
disposal for duration from 01.02.2025 – 30.04.2024. The details are as follows: 

Months Bagasse 
Consumption 
(MT) 

Ash 
Generation 
(MT) 

Ash Disposal at Low land 
RBNS area (MT) 

Feb – 2025  53126.3 919.37 As per data provided by the unit, 
it has disposed entire quantity of 
boiler ash into its low lying land 
area. 

March – 2025 (upto 25th) 46265.7 804.93 
Total  99392 1724.3 

 
Compliance status: Complying  

24. Recommendation: 

 The unit must ensure regular water sprinkling in and around the boiler and near 
bagasse storage area of the unit to minimize the dust dispersion in the ambient 
environment.  

 

Compliance submitted by project proponent: Complied 
 

Factual status observed by CPCB team on recent visit: 

 Unit has installed manual water sprinklers around bagasse storage area and manual 
water sprinkling is carried out around the boiler area through tankers to ensure 
regular water sprinkling to minimize the dust dispersion in the ambient 
environment.  
 

Compliance status: Complying 

 
 

4. STATUS OF OTHER RECOMMENDATIONS MADE IN CPCB’s 

INSPECTION REPORT DATED 22.07.2024 
 

RECOMMENDATIONS MADE IN CPCB’s  
INSPECTION REPORT DATED 22.07.2024 

CURRENT STATUS 

1. Unit shall install flow meter with totalizer 
at the new Borewell (distillery unit) when 
it becomes functional and maintain 
logbook regarding groundwater 
withdrawal on daily basis. 

Unit has installed flow meter with totalizer 
at the new Borewell (distillery unit) and 
maintained logbook regarding groundwater 
withdrawal on daily basis. 
 
Status: Complied 
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2. Unit shall clear up all the ready bio-
compost stored in compost yard at the 
earliest and submit photographic evidence 
to CPCB & UKPCB. 

Unit has cleared up all the ready bio-
compost stored in compost yard. 
 
Status: Complied 

3. The unit shall ensure proper functioning of 
chemical dosing system in effluent 
treatment plant of sugar unit. 

The unit has ensured proper functioning of 
chemical dosing system in effluent 
treatment plant of sugar unit. 
 
Status: Complied 

4. Unit shall submit the “Adequacy and 

performance assessment report of ZLD 
scheme for molasses based distillery”, 

clearly mentioning about the details of 02 
nos. of dryers. 

Unit has provided the “Adequacy and 

performance assessment report of ZLD 
scheme for molasses based distillery”, 

clearly mentioning about the details of 02 
nos. of dryers. 
 
Status: Complied 

5. Unit shall install flow meter with totalizer 
at the inlet line of all three STPs and 
maintain logbooks for quantity of sewage 
fed into STPs and treated sewage used in 
gardening. 

Unit has installed flow meter with totalizer 
at the inlet line of all three STPs and 
maintained logbooks for quantity of sewage 
fed into STPs and treated sewage used in 
gardening. 
 
Status: Complied 

6. Unit shall implement the 
recommendations made in ETP adequacy 
report prepared by NSI, Kanpur w.r.t 
installation of MGF & ACF prior to 
starting its operation. 

Unit has implemented the recommendations 
made in ETP adequacy report prepared by 
NSI, Kanpur w.r.t installation of MGF & 
ACF prior to starting its operation. 
 
Status: Complied 

7. UKPCB shall carry out detailed assessment of groundwater quality including ground 
water sampling & analysis in and around the unit to ascertain the groundwater 
contamination, if any, and need for remediation.  Depending on such study, detailed 
remedial action plan be also prepared and executed by UKPCB in time bound manner.  
 

Remark: 
UKPCB has carried out assessment of groundwater quality including ground water 
sampling & analysis in and around the unit through a private agency namely M/s Noida 
Testing Laboratory during 16.08.2024 – 20.08.2024 (Refer Table 13, S. No. 14) 

 
Status: Complied 

8. State Revenue Department, Irrigation 
Department and SPCB may assess the 
possibility of laying of closed conduit pipe 
line on Laksar drain. In case not feasible, 
they may suggest alternative arrangement 
to rule out any possibility of discharge of 
partially treated/untreated effluent into 
drain. 

No information received from State 
Revenue Department, Irrigation 
Department and SPCB 
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5. CONCLUSION 
 

1. Distillery unit is operating on ZLD in compliance with the consent condition. 

2. The sugar unit is complying with discharge norms stipulated under the consent issued by 

UKPCB.  

3. The sugar unit is recycling 75.75 % of treated effluent, 21.67 % is used for irrigation and 

remaining (around 2.6 %) is disposed into laksar drain, which is in line with the consent 

issued by UKPCB to the sugar unit (condition no. 6.B.a) which states that the treated 

effluent shall be recycled to the maximum extent and remaining treated effluent after 

tertiary level treatment shall be used for irrigation purpose/disposal. 

4. UKPCB has carried out assessment of groundwater quality including ground water 

sampling & analysis in and around the unit to ascertain the groundwater contamination, 

through a private agency namely M/s Noida Testing Laboratory during 16.08.2024 – 

20.08.2024. Analysis results indicate that the groundwater samples collected from 

different locations around the unit found within the permissible limit as per BIS IS 

10500:2012, and do not indicate any contamination in groundwater in Laksar region 

around the unit. 

5. Out of 24 recommendations made in CPCB’s inspection report dated 22.07.2024; the unit 

has complied with 23 recommendations, and w.r.t. recommendation no. 1 i.e. laying of the 

closed conduit pipeline at Laksar drain, the unit has shown inability due to administrative 

reasons. 

 
 

6. RECOMMENDATIONS 
 

Project proponent shall ensure continuous compliance with the conditions mentioned in the 

Consolidated Consent & Authorization (CCA) issued by the UKPCB to its Sugar & Distillery 

unit. 
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7. PHOTOGRAPHS  
 

Photographs of Laksar drain 

  
Photo 1: Laksar drain downstream of unit Photo 2: Laksar drain Akhoda Kalan village  

Photographs of Distillery unit 

   
Photo 3: MEE Photo 4: Dryer and dried powder 

  
Photo 5: Distillery Piezowell found sealed 

with concrete 
Photo 6: Distillery borewell (new) 

  
Photo 7: Flow meter on distillery borewell Photo 8: Lagoon/Settling tank of capacity 1925 

m3for bio-methanated spent wash 
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Photo 9: Lagoons filled/levelled with ash and covered with brick lining 

  
Photo 10: Bio-composting yard cleared Photo 11: Boundary wall created near bio-

compost yard 

Photographs of Sugar unit 

    
Photo 12: Sugar unit Borewell flow meter Photo 13: ETP inlet channel & bar screen 

  
Photo 14: ETP equalization tank Photo 15: Oil & Grease skimmer 
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Photo 16: Lime dosing system Photo 17: Primary Clarifier 

  
Photo 18: Aeration tank Photo 19: Secondary clarifier 

    
Photo 20: New Filtration units in ETP (MGF 

& ACF), and Lagoon sugar unit 
Photo 21: Sludge Drying Beds 

  
Photo 22: Water spraying system at bagasse 

storage yard 
Photo 23: Sulphur Removal System (SRS) 
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Sewage Treatment Plants (STPs) installed in the industrial complex 
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8. INSPECTION TEAM

Name of the officials 1 Designation

Scientist-E, Central Pollution

Mrs. Ree„a Satavan, C '"t”1 B '”d, D'Ihi

Signature

@/’

Ms. Anshul Kumari Research Associate-III, Central
Pollution Control Board, Delhi &M

Mr. Vipin Kumar
Research Associate-III, Central
Pollution Control Board, Delhi qb„\"“:*

Mr. Ankit Shukla Senior Research Fellow, Central
Pollution Control Board. Delhi

Date: 09.05.2025 (Dinabandhu Gouda)
Scientist 'F’

Central Pollution Control Board
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Item Nos. 06 to 08                 Court No. 1 
  

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

  
 

   

                                       Original Application No. 530/2023 
 
 

    Anuj Kumar         Applicant 
 

                                                        Versus 
 
         State of Uttarakhand  

& Ors.                                                                Respondent(s)  
 

 
      With 
 

                                       Original Application No. 495/2023 
 
 

    Mohd Amjad & Ors.            Applicant(s) 
 

                                                        Versus 
 
         State of Uttar Pradesh & Ors.          Respondent(s)  

 
 
         With 

 
                                       Original Application No. 369/2024 

 
 
    Monika (Sarpanch)            Applicant 

 
                                                        Versus 

 
         State of Uttarakhand & Ors.          Respondent(s)  

 

 
 

Date of hearing: 12.02.2025 

 

 

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON 

HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER 
   HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER  

 

Applicant:  Mr. Prakash Pandey, Adv. for Applicant in OA 530/2023 (Through VC) 
Mr. Rahul Khurana, Mr. Hasil Jain, Ms. Farha Khan & Mr. Shaiem Hasan, Advs. for 
Applicant in OA 495/2023 
Ms. Sweksha Prakash, Adv. for Applicant in OA 369/2024 (Through VC) 

 

 Respondent: Mr. Manish Singhvi, Senior Advocate with Mr. Manish Jain, Mr.    
   Jugul Kishore Gupta & Mr. Vikash Kumar Verma, Advs. for R - 7 & 8 
   Mr. Mukesh Verma & Ms. Vatsala Tripathi, Advs. for UKPCB    
   (Through VC) 
   Mr. Bhupendra Pratap Singh, Mr. Nakul Nirwan & Mr. Anurag    
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   Kumar, Advs. for UPPCB  
   Mr. Vikrant Pachnanda, Adv. for MoEF & CC in OA 530/2023 
   Mr. Saurabh Balwani, Adv. for CPCB in OA 530/2023 (Through VC) 
   Ms. Suman Arora, Adv. for CPCB in OA 369/2024 (Through VC) 

 

 
    

 
 

ORDER 

 
 

 

1. In this Original Application, the applicant has alleged violation of 

environmental norms by R-7 M/s Rai Bahadur Narayan Singh Sugar 

Mills. 

 

2. The CPCB in its report dated 22.07.2024 had made 

recommendations on as many as 24 issues by noticing the compliance 

status by the project proponent.  

 

3. Respondent No. 7 & 8 have filed the reply dated 04.02.2025 

disclosing that it has complied with all the 24 recommendations of the 

CPCB. Hence, the CPCB is directed to verify the compliance status by the 

Respondent no. 7 & 8.  

 

4. On perusal of the reply dated 04.02.2025 filed by Respondent no. 7 

& 8, we find that at serial no. 8 in the chart therein it is stated that no 

effluents were discharged by the distillery. The unit has complied with 

Zero Liquid Discharge (ZLD) norms as per CPCB but, in paragraph 9 of 

the reply it is stated that fresh agreements have been executed with 98 

farmers and the answering respondent is supplying treated water for 

irrigation to nearby agricultural land (total 102.22 hectares). Hence, 

Respondents No. 7 & 8 are required to explain if they are fully compliant 

with ZLD norms, from where they are supplying the treated water to the 

farmer and if the treated water is meeting the prescribed standard for 

irrigation. Respondents No. 7 & 8 are also required to disclose if the 

Sulphur Recovery System (SRS) has been installed and if yes, the efficacy 

of its working. 
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5. Learned Counsel for the applicant submits that the reply filed by 

Respondents No. 7 & 8 has been uploaded only on 10.02.2025, and he 

did not have the opportunity to examine the same and obtain 

instructions in respect thereof. He is granted four weeks to file objection 

to the reply of the Respondents No. 7 & 8. 

 

6. The original applicant in OA No. 369/2024 has sent a 

communication that he wants to withdraw the OA. Learned Counsel for 

the applicant in 369/2024 submits that she does not have any such 

instructions. She has prayed for time to obtain instruction in this regard.  

 

7. List on 20.05.2025.  

Prakash Shrivastava, CP 

 
 

Sudhir Agarwal, JM 
 

 
 

 

 

Dr. A. Senthil Vel, EM 
 

February 12, 2025 
 O.A. No. 530/2023, 

 O.A. No. 495/2023  
 and O.A No. 369/2024.. 
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Rai Bahadur Nanain Singh Sugan Millo Limited 

Grams : SUGAR LHAKSAR 
Phones : 01332-254653 
Fax: 01332-254655,254460 

E-mail: edprbns@yahoo. Com 
CIN:U74899DL1932 PLC000298 

TIN :05002 166908 

stra 3ufdenfàesr, 

Works : aksar - 247663 (Distt. Haridwar) Uttarakhand 

H, 

aies - 31.03.202 

JUGT qy qdi da GRI observation/Recommandation 1 f The unit shall make Provision of laying out a closed conduit pipe line at Laksar Drain (Which is currently flowing as open channel)starting from 500 meters upstream (u/s) to 500 meter down stream (d/s) of unit shall be made by the unit under supervision of UKPCBto rule out any possibility of discharge of treated /untreated effluent into drain) 

H.O. Plot No.5, Opp. Indra Palace Building, B-Block, Middle Circle, Connaught Place, New Delhi-1100001. Ph. 011-41513656 to58; Fax 011-41513659 E-mail : rbns@airtelmail. in 

371027
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National Sugar Institute, Kanpur

1. Introduction of factory:

1'1 Name: M/s R'B'N.s. Sugar Milts Ltd. Laksar District Haridwar futtrakhand)
1.2 Installed capacity: 10,000 TCD (Doubre Surphitation plantJ

Factory Performance:

s.
No.

Particulars 2020-21 2021-22 2022-2023

1%

8497

2023-2024

L25

6923

8654153-03

1. Duration of season
IdaysJ

165 tB6

2. Average sugarcane
crushed per day (TCDI

7850 7836

3. Total sugarcane
crushed [QtlsJ

12953207.49 14574925.36 16569544.72

L. Visit Under taken :-

The Factory was visited on 09-1Lth April, 2024 by Dr. Ashok Kumar, Assistant professor
Agriculture Chemistry and Shri Sharad Babu, senior Technical Assistant (Sugar
TechnologyJ. Factory officials present during Visit was Shri S. p. Singh, unit Head, Dr. B.

S' Tomar, G'M" [CaneJ, Shri Ranbir Singh, Senior G.M [ProcessJ and Shri Bhuvnesh kumar
singh, Manager (Environment & ETp) were present during the visit.

2. Observation & Discussions:-

ETP validation of already done of M/s R.B.N.S. Sugar Mills [td. Laksar and a separate
visit was paid by the NSI officials on 9-i-0th April, 2024.

3' Effluent Generation: Copies of analysis reports of treated effluent and data
communicated to cpcB server are attached as Annexure-L
Existing arrangement of treatment: Details of different units of ETp ftill dateJ with
capacity & dimensions are attached as Annexure-Il

4. Storage lagoon: Total Capacity = 8000 M3 of storage lagoon out of which 3500 M3

fAiready Constructed] + 4500 M3fUnder constructionJ attached as Annexure-Ill.
5' Cropping pattern of the area: Sugar cane is grown as cash crop at command area of

40000 Hectare.

Page 2 of 9 Report on Utilization ofTreated Effluent for Irrigation purpose
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National Sugar Institute, Kanpur

6' Quantity of effluent availabre for land application (Kt/day):

a" Installed capacity of factory is 10000 TCD fWorking at Average Crushing rate of 8000
rcD).

b. Estimated average Effluent generation per day @za}liters/ton of cane crushed
-1600 KL/day

c. Net effluent generation left for irrigation- 9I0 KL/day.
As factory is using 690KL/day as recirculation and other process use.

Undertaking Attached as Annexure-IV

d. Total treated effluent generated fleft for irrigationJ by highest crushing for
195 days = 9L0 X 19S = !,77,450 Kl/Crushing Season

6. Characteristics of treated effluent:

S. No. Particular Average values
(2023-2024)

till3lst March, 2024
L. pH 7.86

2. BOD fmglliterJ L6.93

3. COD fmglliter) 70.92

4., TSS [mglliterJ rc.46

The above average values are as per data transmitted from M/s R.B.N.S. Sugar Mills
Ltd. Laksar to CPCB server through real time monitoring system during crushing
season during November,2023 to 31st March, 2024.It was also observed that all the
parameters were under control as per norms of CPCB. The copies are enclosed as
Annexure-I.

8. Command area:

On the basis of soil test repor! the Soil of the command area of factory is sandy loam.

!
lD

S. No. Soil texture Effl uent loading rate(Kl/hectare/day)

1
l- Sandy loam 1.70-225(average L97m3 /hectare/day or say 200m3 / hectare /day)

Page 3 of 9 Report on Utilization ofTreated Effluent for hrigation Purpose
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[\ational Sugar Institute, Kanpur

S.No.,, Total available
area (hectare)

Area available at
70o/oland

efficiencyfHectare)

Distance
from

unitfkrn)

Mode of
Effluent

Transport
L. L2

Green Belt Area
[Factory farm, lawn

and green beltl

8.4 Within-
Inside

Factory

Through PVC

Pipes

2. (Lo4.eL)
Farmers'Land

73.4 Within to
1K.M.

Through PVC &
Flexible Pipes

3. TL
Factory's Own

Farm

7.7 Within
1 K.M.

Through PVC &
Flexible Pipes

Total = L27.91 89.50
Details list of treated effluent used for irrigation purpose by cane farmers with farmer's name,

area, village and crops cultivated are attached as Annexure-v.

10. Details of crop area:

S. No. Location/ Village Total

available

area

(hectare)

Crop area under effluent application

(hectare)

Kharif Rabi Annual

L Factory farm, Iawn

and green belt

L2

L Farmers'Land LO4.9L 30 [WheatJ 74.91" [Sugarcane')

3. Factory's own farm IT 11" (Sugarcanel

Total
4

L27.91 30 85.91

X-1. Yearly total treated water balance with respect to land available for irrigation for

different crops keeping in view of the loading rates for different soil textures:

r'
\D
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National Sugar Institute, Kanpur

As discussed in the previous paragraphs even after considering effluent generation @200
iiter/ton of cane, the estimated total effluent generation shall be about 1.,77 ,000 Kl/crushing
season. Thus, the generated effluent from the factory is expected to completely utilized in
irrigation as per the plan submitted by the factory.

Effluent application scheme:

Storage andtransportation: M/s R.B.N.S. Sugar Mills Ltd. has Lagoon rarith a capacity

of 3500 cubic meters from where treated effluent is transmitted through MS/PVC

pipeline up to the boundary of the factory and a lagoon with 4500 Ms is under

construction. From PVC/MS pipeline, treated effluent is transported to the farmers'iield.

With the help of flexible pipe connected to discharge point nearby farmer's field

irrigation is carried out at the desired field. The schematic diagram of supply of treated

effluent"to farmers is attached as Annexure-Vl.

ts. Irrigation schedule & plan of the command areai The treated effluent is available

from November to April depending upon the duration of crushing season which is

generally below 195 days. The irrigation plan and schedule of M/s R.B.N.S. Sugar Mills

Ltd., Laksar is attached as Annexure-Vll In command Area of M/s R.B.N.S. Sugar Mills

Ltd., [,aksar., intensive sugarcane cultivation is practiced by farmers. Sugarcane is a

crop which requires water in abundant through its life span. The intensive cane

L2,

A.

a
E
E
{

h

s

No.
Land

Particular
Area

(Hect.)
Area

available
at70 o/o

land
efficiency

IHect.)

Water
Ioading

Irrigation
interval
(days)

Average
Crushing

days

Water
Requiremen

t
KL/annum

L. Factory farm,
lawn and
green belt

L2 8.4 200 L0 195 32,760

2. Farmers'land
ISugarcane)

74.9L 52.44 200 15 195 1,36,344

3. Farmers'land
fWheatl

30 2t 200 25 195 32,760

3. Factory's own
farm

LT 7.7 200 15 195 20,020

Total 2,2L,984
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National Sugar Institute, Kanpur

cultivation requires continuous use of water. The treated effluent provided to the

farme,rs is a great help to them as it is available on weekly rotation schedule of the

farmers. According to the weather condition of area, the farmers provide irrigation to

cane field at 1-5 days intervals., while wheat farmers provide irrigation to wheat field at

25 days intervals.

Agreement with farmers: The details are attached as Annexure-VIII.

Demonstration farm and trials: The Cane department of the factory undertakes

demonstration of Farm trials at farmers' field monthly basis to motivate the farmers of

the area (Photo Attached). In each of the demonstration,large no. of the farmers of the

command area participate who are imparted the knowledge about such techniques by

the staff of rhe factorv.
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E. Kishan Gosthi: Gosthis are regularly organized on

department. Frequency of such Gosthis was reported

cane production by Factory's cane

as follows:

S. No. Activity Schedule

L Kisan Gosthis Quarterly

2 Field trials Monthly
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13.

National Sugar Institute, Kanpur

Basic requirement and monitoring schedule: M/s R.B.N.S. Sugar Mills Ltd. Laksar

has deputed team of four Cane staff persons under the supervision of Dr. B. S. Tomar

General Manager (CaneJ for regularly visits at farmer's field. Team members maintain

the irrigation plan and schedule by proper monitoring round the clock during crushing

season. Members of team regularlyvisits at farmer's field and solve the irrigation related

the problems of cane farmers.

Technical backup and man power deployed: M/s R.B.N.S. Sugar Mills Ltd., Laksar

has a backup of technical team with an Environment Manager in general shift along with

one ETP Chemist, one ETP supervisor and one helper per shift for round the clock for

proper ETP operations. One fitter and one electrician take care of ETP maintenance

round the clock.

Physico-chemical properties of soil: M/s R.B.N.S. Sugar Mills Ltd., Laksar reported

following details with respect to analysis of the soil of the envisaged area where treated

effluent is proposed to be used for irrigation purposes. Analysis report of soil is attached

as Annexure-IX. The analytical details are as given below:

S. No. Particular Average
L pH 7,0

2 Bulk density fgmlCc) L.34

3 Particle density (gm/Cc) 2.70

4 Conductivity (mS/cm) 0.13

5 Porosity % 50.38

6 Soil Texture Sandy loam
n Sand % 79.25

B Clay o/o L2.25

'9 Silt o/o 8.50

10 Sodium (mg/kgJ 11.05

1-1 " Potassium (mglkg)
t2 Calcium (mglkg) 140.03

13 Pz0s (mglkg)

t4 Chloride as CI (mglkg) 0.05

15 CaCOg [mglkg) 16.00

I6 Magnesium as Mg [mg/kg) 55.01

T7 Sulfate as SO+ (mglkg) 16.00

1.4.

15.
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National Sugar Institute, KanPur

CONCLUSION:

1. Data* submitted & the irrigation management plan proposed by M/s R.B.N'S^ Sugar Mills

Ltd., Laksar is considered to be in order to use treated effluent for irrigation purpose for the

plant and ratoon sugarcane besides it is to be utilized for the wheat crop and green belt of the

factory. The available land area reported shall be adequate to cope up with the generated

treated' effluent even after considering operation of the sugar plant at average capacity with

effluent generation @200liters/ton of cane crushed.

Reports regarding compliance of effluent quality standards and status of soil and ground water

quality shall have to be submitted to CPCB/UPPCB twice in a year, in first week of January

and July as recommended by CPCB as guidelines for utilization of treat effluent in inigation

on dated 04.10.2019.

The treateil effluent should meet the norms prescribed for irrigation under Environment

(Protection) Rules, 1986/Consent. The effluent should also conform to Total Dissolved Solid

(TDS)- 2100 mg/l and Sodium Adsorption Ratio (SAR)- preferably less than 18 but not more

than26, deliending on soil/crop type.

Meeting the prescribed norms shall not be the only criteria for use of treated w-aste water in

irrigation, the requirement of water fbr irrigation will also be a limiting condition and this

dopends upon various factors like Climate, Irrigation type, Soil Condition and total salt

concentration etc.

The physico-chemical characteristics of the soil under irrigation with treated effluent, should

be monitored twice in ayear to assess conditions in summer and post monsoon seasons, in

order to determine the deterioration of soil quality.

The groundwater quality should also be monitored twice in a year. Samples should be

collected from the first water bearing strata from existing hand pumps or by installing the

1J.

4.

3.

6"
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7.

8.

triational Sugar lnstitute, Kanpur

same for sampling purpose only. The sampling points should be uniformly spread in the

cominand area and near effluent storage area'

The Factory should carry out the analysis of various prescribed effluent/soil/ground water

quality parameters from the NABL/EPA/CPCB/UPPCB recognised/accredited laboratories.

The factory may strengthen the monitoring irrigatiln pipeline facility to control leakage or

mixing of undesirable materials (due to breakage of pipeline or other reasons) in treated

effluent which may lead to undesirable colour development in treated effluent at different

discharge points at farmers' field. The factory may extend the irrigation facilities further by

providing pipes/channels for effective and extensive use of treated effluent'

Since the factory visit was undertaken during the period of non-operation when treated

effluent was not available, as such, the actual assessment shall be possible during crushing

only when the sugar plant will be in operation.

o

\*6K*
(Dr. Ashok Kumar)

Assistant Professor (Agril. Chemistry)

NATIONAT SUGAR INSTITUTE

Government of India
Ministry of Consumer Affairs, Food & Public Distribution

Department of Food & Public Distribution
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fiir.arue-x l,r rn--JV

GTamS : SUGAR LHAKSAR
Phones ? QL332-254653
Fax: 01332-254655, 254460
E-mail : edprbns Gyahoo. com

CIN : U74 8 99DL1 932PLC0002 98
TIN :05002166908

frni {\afrndun. Alannin SW Sugnt, Jl/W!,t .CiniIBn.
Laksar -247663 (Distt. Haridwar) Uttarakhand

TO WHOM IT MAY CONCERN

This is certify that on average crushing 8000 T.C.D. the E.T.P. Treated water
total is 1600 l(.1.D. Maximum out of which 690 l(.1.D. is being recycled during
crushing season for process and to mal<e up water in spray pond . Remaining
treated water is used for gardening and irrigation in R.B.N.S. and farmers
agriculture land.

H.O. ifoiNo.i, Opp. indra Prakash Building, B-Block, Miaaf. Circle, Connaught Place, New Delhi-l100001.
Ph. 011-41513656 to 58: Fax 011-4i513659 E-mail:rbns@airtelmail.in
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1r

ftn"41sscgP--E

s.

No.
Farmer Name with Father Village Distance millto

Village (Km.)
Area

(ln Hect.)
L. Mohan singh / D.S Rodani Akodha Kalan .70Q 2.66
2. Karam singh / Mangat Akodha Kalan .700 3.30
3. Bijender / Rafal singh Akodha Kalan .700 2.19
4. Virender / Rafal singh Akodha Kalan .700 2.19
5. Harpal/ Ramesh Akodha Kalan .700 2.78
6. llam singh / Ramesh Akodha Kalan .700 2,78
7. lsam / Sandal Akodha Kalan .700 2.35
8. Bhopal / Sariya Akodha Kalan .700 2.r1.
9. Krisanpal / Sukhveer Akodha Kalan .700 2.80

10. Mahipal / Sukhveer Akodha Kalan .704 2.60
11. Shyam singh / Sukhveer Akodha Kalan .700 2.60
12. Sumitra devi / Tejpa Akodha Kalan .700 3. L3
13. Vinod / Tejpal Akodha Kalan .700 2.42
t4. Pardeep / Bhopal Akodha Kalan .700 1,.23
15. Sandeep / Bhopal Akodha Kalan .700 1.23
L6. Shyam singh / Dheeraj Akodha Kalan .700 L.97
17. Ram kumar / Dheeraj Akodha Kalan .700 I.44
1B Mansaf / Ahamad ali Kharanja kutubpur 1.00 5.80
19. Satpal / Asharam Kharanja kutubpur 1.00 5.53
20. Tufel Aham ad / Faizul ahamad Kharanja kutubpur 1.00 4.75
2L. Altaf / Rahmat ali Kharanja kutubpur 1.00 4.1.5
22. Karan pal / Chatter singh Kehda 500 3.92
23. Vedpal / Chatter singh l(ehda .500 3.92
24. Rajveer / Harpal Kehda .500 3.47
25. Dhrampal / Baktaver Kehda 500 3.49
26. Jabar singh / Jiya singh Kehda 500 3.07
27. Pritham singh/ Kalu Kehda .s00 3.32
28. Bijepder / meghraj Kehda .500 3.00
29. Parvesh umakra/Kanwarpal Kehda .500 3.1_0
30. Vedpal/Faktawar Kehda .500 2.65
31_. Rahul/ Sushil Kehda .500 6.86
32. Sumitra/Sukhveer Kehda .500 2.15
33. Manish / lsam singh Kehda .500 3.78
34. Parmod/Sukhveer Kehda .s00 2.20

Total 104.91

(
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A*en* -IA

Factory Name :R.B.N.S. SUAR MILLS LTD., LAKSAR, HARIDWAR

lrrigation plan and Schedule

S.No. Date of lrrigation Crop
Plant Cane Ratoon Cane Wheat

T. 30tn November
2. 1-5tn December
3. 30'n December
4. 1-5'n January
5. 30tn January
6. L5'n February
7. 30tn February
8. 1-5'n March
9. 30'n March
10 1-5tn Apr
1.1.. 3oth Apr

Tota I

!1,
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